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Before the National Green Tribunal, Eastern Zone Bench, Kolkata
Original Application 151/2022/EZ

Subhas Datta

...Applicant
Versus
State of West Bengal and others.

....Respondents

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 9, STATE LEVEL

GROUND WATER AUTHORITY

I Smt. Aparna Samadder, daughter of Late Bibhuti Bhushan Biswas,

ang_ about 55 years, by faith; Hindu, by occupation - Government
Service, now posted as Superintending Engineer, IPD Circle, SWID with
an additional charge of Superintending Geologist & Member Secretary,

State Level Ground Water Authority, 4t Floor, Bikash Bhawan, Kolkata
- 700091, do hereby solemnly verify and say as follows:-

l. ['am in charge of Su
State Level Ground Water
with the facts and circy
affirm this affidavit.

perintending Geologist & Member Secretary,
Authority and | have made myself acquainted
mstlances of this casc and am competent to

2. That by an order dated 21.11.2022 the Hon
Tribunal, Eastern Zone, Kolkata, was pleased to implead State Level
Ground Water Authority through its Member Sccretary, in the array of

Respondents as ‘Respondent No.9’ and further directed the respondents
to file counter-affidavit.

‘ble National Green

3. That this affidavit is being affirmed in pursuant to the solemn
order passed by the Hon’ble Tribunal on 21.11.2022.

4. That the instant writ petition is filed alleging illegal and

indiscriminate  lifting of underground water in Digha
noncompliance of the West Bengal Ground Water
(Management and Regulation) Act 2005.

and
Resources

O Thal by letter dated 09.12.2022, the Member Secretary,
. DLGWRDA g Geologist, Geological SubDivision No. 1/D, SWID Tamluk,
/‘—ﬁ:\,‘__i’urha Medinipur informed that 12 nos. of permissions for groundwater

\\L: ave heen granted and as per report from DSDA an approximate no of
v otels are present, however during ficld inspections it was noted

¥

al there IR : stris its and accordingl
i ¢ are other commercial and industrial units gly

[
~
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otices were served for : g ‘
fl . ere served for unauthorized abstraction and also submitted an
inspection cum action taken report dated 20.12.2022.

The photocopy of the said letter dated 09.12.2022 and report
dated 20.12.2022 arc annexed and marked as Annexure-“R-17
collectively.

0. That it is submitted that Member Secretary, District Level
Authority, Purba Medinipur organiscd Mass Awareness Campaign for 2
days for the awareness of The West Bengal Ground Water Resources
(Management and Regulation) Act 2005. All hoteliers and persons
related to the use of groundwater were invited in the said campaign.
The process for applying of Permit under the said Act was explained and
arrangements were made for distribution of Form 1.

7. It is submitted that regular revisit to the permit holders are been
done by the district member secretary for proper functioning of the Act.
Any deviation from the conditionality given thereof alongwith the
Permit, actions are taken consequently.

8. It is submitted that regular raid for the unauthorized abstraction
of ground water also takes place and notices are served so that illegal
pumping can be stopped.

9. [t is thereforc prayed that the Ilonble Tribunal may pass
necessary order or further orders as it deem fit and proper in the

interest of justice.

» 10. The statements made in paragraph 1 to 8 are based on
information derived from the record which are usually kept and
maintained by the answering respondents in the ordinary course of
business and which I beliefl to be truc and rest thereof are my humble
submission before this Hon’ble Tribunal.

Pren: : 1 (
rrepared in my office rAr M *‘}“%fk N

—————r
———V o PAERONENT
WAt cwngicd Cimw s,wmh
| 5).--1’..) Vo investyd on O
Coa

Ad\'()ca e

“Clared Befora ma
nldentificetion Ay,

Nl%:ﬁéLYApDASGWTA ¥ JPTA

o¢zte Cum Nota ( . Cour

RE‘(:N NCLL50620 ‘-'Go""“u"“;‘moun
NM. Coust Calcutta }

(3 Scanned with OKEN Scanner



pated, Pamludeg puppe e

nwvlignlion pirectorate

Secrefard , hority
Level G r(::nd W ater ResonT ces Deverd m;; ”r’:rl::lln'lll'
;?'a” Rmu'rw nvestigation &£ pevelopment "
ol ,m;(lmﬂonr). pidhannagar

Bikash Bhav
Governmeni of West Bengal.
2022/EZ.

Sph: NGT, 0A NO. 151/
he below

Madam,
2022 the undersigned like to furnish t

In reference to your
ts in context Writ Petition of Subhas Datta

&
The Member

jetter No. 431 Dated 29.11.
mentioned poin to the Order of the
ct Magistrate, purba Medinipur 2 days Mass Awareness Campaign

the meeting hall of saikatabas, Digha for

19 was organized in
d the process of permit and make arrangement for the
d collect the Form 1

rs of hoteliers attended the campaign an

mitted to the office of the undersigned.
anted under the above-mentioned )

1 Asdirected by the Distri
dated 16.01.201° and 17.01.20
making them (hoteliers) understan

distribution of Form 1. Few numbe
but till date no application was sub

2 ’1/2 nos. of permissigrlfﬁ)r groundwater

\f
arez.
A, total 600 nos. of hotels are present in the area under DSDA.
J| 7

e S
/. As per the report from DSD
During inspection it was found that huge numbers of hotels, commercials, industrial units et
without taking permission from DSDA so it is difficult to provide the ] X
ing in the above-mentioned area.

that have been gr

1

_ere running in this area
exact figure of total numbers of units runn

n and necessary action please.

This is for your kind informatio
Yours faithfully

\ '

A\

Rooea o o002
e -~>:"_ Oq "')'

Member Secretary, DLGWRDA
&
Geologist
Geological Sub Division No. /D, SWID
Tamluk, Purba Medinipur

@ Scanned with OKEN Scanner



4

Inspection cum Action Taken Report ag

ainst Hoteliers around pigha

7%

alty/ Show

SL Nature of Permit (Pen
Name of | Functioni jon Taken (V€
No. Inspection No. Name of the User the N:: ng/ % _ At Cause Notice etc.)
Jema
Block Functioning I o and
1 Inspection cum Action NIL AMANTR - - —Furctioning Notice
Taken Report as per PmNTigAN RESPRT PVT. LTD. Ramnagar-II | Functioning |1. Unit is running since 2012 25 reported. ISSUed -S;:nalty 25 per the .
Memo No. 458 Dated p-: Swapan Kr. Das & Ors. 2. No Wa installed imposed PEra 7 ving the Law vide
tod Vill. Ghersai, P.O. Alankarpur, PS, Digh ter Meter has been . | Act, 2005 for violating
13.12 2022 of the SG Mohana Coastal, Fin - 72'1441' igha 3. No Water Congervation Structure is ' etter No. 323 Dated 17.122022.
SWID. : present,
n - - o and
2 | Inspection cum Actior — - crioning Notice™ an
Taben Report as pe:w NIL Hg‘i EL !S\U:h(;:;}"lmv Ramnagar-1 | Functioning [1. Unit is running since 6 months as fSSUEd -S;:fﬂ:]f;s per the
p.:ou 00 reported. . vide
Memo N ab i . PO iolating the Law
T om o ;‘»‘i 1:-;26 Vill. Paschim Gadadharpur, P.O. Digha NTS, 2. No Water Meter has been installed. Act, 2005 h;;;mdc; ety
SWID o P.S. Digha, Pin - 721463, 3. No Water Conservation Structure is L etter No.
- i present,
neoacson ry— - = meing Notice” and
3 L}T—-‘-\*«G'-m Acton NIL HOTEL PE'NGUIN Ramnagar-I | Functioning 1. Unit is running since 2021 as reported. fssued *Stop :luncr;cmng; otice’ il
Taken Report as per Prop: Amuit Dutta 2. No Water Meter has been installed.  [imposed Penalty 25 pem A% =72 1
Memo No. £58 Dated Vill. Paschim Gadadharpur, P.O. Digha NTS, 3. No Water Conservation Structure is | Act, 2005 for viclating the
13122022 of the SG, PS. Digha, Pin - 721463. present. i etter No. 321 Dated 17122022,
SWID.
4 Inspection cum Acton NIL MOHAN PALACE Ramnagar-I | Functioning 1. Unit is running since March 2022 as Issued "Stop Functoning Netice” and
Tzken Report as per Prop: Mohan Chandra Kola & Jyotsna Rani Kola reported. hxmp@ed Penalty as per the ‘VBG.WR
Memo No. £58 Dated Vill. Palsandapur, P.O. Digha NTS, P-S. Digha, 2. No Water Meter has been installed. | Act, 2005 for viclating the Law vide
13.12 2022 of the SG, Pin - 721463. 3. No Water Conservation Structure is Letter No. 320 Dated 17122022,
SWID. present. ’
3 Inspection cum Action NIL HOTEL PRASANT Ramnagar-I | Functioning [1. Unit is running since 2020 as reported.  |lssued "Stop Functoning Notice® and
Tzken Report as per Prop: Prasanta Mavai & Rinku Rani Das (Mavai) 2. No Water Meter has been installed. imposed Penalty as per the WBGWR
Memo No. 438 Dated Vill. Palsandapur, P.O. Digha NTS, P.S. Digha, 3. No Water Conservation Structure is Act, 2005 for violating the Law vide
13.12 2022 of the SG, Pin - 721463. present. Letter No. 319 Dated 17.12.2022.
SWID.
Inspection cum Action NIL HOTEL ASTHA Ramnagar-I | Functioning [1. Unit is running since 2010 as reported.  [lssued *Stop Functioning Notice® and
Taken Report as per Prop: Asif Sanfui 2. No Water Meter has .tu‘n installed. imposed Penalty as per the WBGWR
Memo No. 458 Dated Vill. Palsandapur, P.O. Digha NTS, PS. Digha, 3. No Water Conservation Structure is Act, 2005 for violating the Law vide
13.12.2022 of the 5G, Pin - 721463, present. Letter No. 318 Dated 17.12.2022.
SWID.
Inspection cum Action [ NIL HOTEL PARK POINT Ramnagar-I | Functioning 1. Unitis running sixk_v;l’el’?s reported.  flssued "Stop Functioning Notice” and
Taken Report as per Prop: Kajalkumar Khamrai 2. No Water Meter ha.sﬁ rs\ installed. imposed Penalty as per the WB GWR
rvation Structure is N
Memo No. 458 Dated Vill. Paschim Gadadharpur, P.O. Di gha NTS, 3. No Water Conservation cture is Act, 2005 for violating the Law vide
13.12.2022 of the 5G, P.S. Digha, Pin - 721463. present. Letter No. 317 Dated 17122022
SWID.
e L 1L TN
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Member Secretary, DLGWRDA
Tamluk, Purba Medinipur

@
{
Inspection com Actio
N - n NIL
Taken ce” and
Mex 52"""45;3 o (UNIT OF DR SILVERHLANK - TS0y Fanceor B O
.A ‘o B K ated I R Function - ‘————""’—-———-ﬂ__:d'-_ 1ssuct tO% as e d
la.lzm of !.he sG Prop: Amit Ghosh & Mili PVT LTD ) oning 1. Unit is mnmrg since 2021 .BS ::;’O ﬁ?‘”ed,?enal}ybﬁ;‘lg the Law vide
¥ Vill. Pacch: Addya Roy 2. No Water Moy r has been ins a.ct, 2005 for Vi© 22022
SWID. - Paschim Gadadharpur, p.o. Digha NTS, 3. No Water ¢, “femﬁon Structure is * peor No. 316 Dated 171 .
PS. Digha, Pin - 721463, present. -
g Inspection cum Action
NIL m— lotice” and
Taken Report as HOTEL AMBILIKA oo Punctioring NOH<®
per {UNIT Function — — |issued TSP S the WBGWR
Memo No. 458 Dateg (UNIT OF AMBALIKA HOUSING PVT. LTD,) "8 | Unitis rurcing since 2016 88 PO [, oed peralty 3 PRI | vide
13.12.2022 of the sG, - ) Prop: Sachin Paik NO Water Metor has be@ install is Act, 2005 for \—I‘-Olatmgl7 12.2022.
SWID. Paschim Gaf:ladharpu,, P.O. Digha NTS, - No Water Congervation Structure  tter No. 315 Dated 17-
P.S. Digha, Pin - 721463, e
10 | Inspection cum Action NIL Toranz Notice” and
HOTEL LE RO! S —- : Tesued "Stop Punctomng R
Taken Report as per (UNIT Functioning [1. Unit is running since 2018 as reported. as per the W3BGW
OF AMBITION HITECH PVT ng sin o ;mposed Penalty as per B F =
Memo No. 458 Dated o ja::l;)[iﬂ .LTD.) i :o Water Meter has been msfzhed- a o1, 2005 for violating the Law vide
Prop: San .NoW. cearvati crureis Act, £ 7122022
13.12.2022 of the SG, P.0. Digha NTS, PS. Dl'gha, Pin - 721463, reszm ater Consarvation Stru Letter No. 314 Dated 171 22
SWID. P! 8
Y.
SINN 22 no -~
o - :.r,c,]’)_- *
Geologist
Geological Sub Division No. /D, SWID
&
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